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é%1i'hge'“'l3' created digital traffic courts of Central, West, South East, South West,
E-3 __1?1$l1'10t$ =15. well as the Digital 'l‘ral’fic Courts of East, North East and South

istticts created earlier and presently presided over by l\/ls.Poonam Singh, Mr.Sacl1in
and lVls.l\/larilyn Joanna Kliakha respectively, besides adjudicating the traflzic challans
oi their respective districts as stated above, will also adjudicate and propose line on
Virtual Traffic Court Web Portal in respect of Traffic Ch-allans allocated to them.

The district wise allocation of Traflic Challans in Virtual Traffic Court, Management
& Reconciliation of hank account/payment gateway shall continue from Central
District (l-lQs).

BY ORDER Oi?‘ THE COURT

SD/-
(KANWAL JEET ARORA)
REGISTRAR Gli-INERAL‘"l§-\ l ~"jl can

lindst. Nos. .DHC/Gaz./G-7/VI.E.2(a)/2023 Dated: 0 ls‘ November, 2023

Copy forwarded for inforniation and necessary action to:-
I.
2.

3.

(.141- 4

\J\‘L:'\

8.
9.
l0
l l

l2
I3

l4
l5

{\3[\)'-->r—~|--»-- '—*@\OOOQC\

v

:

t

1

All the Principal District & Sessions Judges, Delhi.
The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI), Rouse
Avenue Courts Complex, Deon Dayal Upadhyay Marg, New Delhi.
The Principal Judge-, Family Courts (HQ), Dwarka Courts Complex, Dwarlta, New
Delhi.
The Secretary, Ministry ofFinance, Government" oflndia, North Block, New Delhi.
The Member Secretary, Delhi Legal Services Authority, Patiala House, New Delhi.
The Director (Administration), Delhi Judicial Academy, Dwarka, New Delhi.
The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi,
New Dcl.hi~l 10002.
The Principal Secretary (Ir-Iome), Govt. ofNCT of Delhi, New Delhi~l 10002.
The Principal Secretary (Power), Govt. ofl\lCT of'l)ell1i,-NewDelhi-110002.
The Secretary (,l.abour), Govt. of NCT ofDelhi, Shamnath Marg. Delhi-1 10054.
The Director of Prosecution, CB1, Block No.3, II Floor, CGO Complex, Lodhi Road.
New Delhi-1. 1.0003.
The Director, Directorate ol.’Prosocution, 'fl‘is 1-lazari, Delhi.
'lf'hc Director General, Narcotics Control Bureau, West Block-l, Wing-5, Sector-O7
R.l<..l’urain, New Delhi-l 10066.
'l‘h.c Cotrunissioner of Police, Police I-lcnclquartors, New Delhi.
The Commissioner. Municipal C01‘p01'z1ti0n oi‘ Delhi, Civic Centre, l\/linto Road, New
Delhi.
The Chairperson. New Delhi Municipal Committee, Palika. Kendi-a, New Delhi.
The Rcgis1rar~curn~Secretary to ‘I-loifhile the Chicl"Jus'Licc, Delhi I-ligh Court, l.\l.Dclhi.
PS to all I-ion ’hle J udgcs, Delhi l--ligli Court, for inlTormat.ion of l5lon’ble Judges.
All Registrars, Delhi l~JIig/§l1 Court, New Delhi.
The JR-cum-P.A. to Registrar (iencral, Delhi High Court, New Delhi.
The Joint Registrar (Vigilance-I), Delhi High Court, New Delhi. ~ "
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26.
27.
28.
'29.
30
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32
33
34

a
“‘?:i=.2 ointRegistrar (Vigilance-II), Delhi High Court, New Delhi.
he .iOli'llI Registrar (Gazette-HA), Delhi High Court, New Delhi. _

The Pay 8:. Accounts Officer, Tis Hazari, Delhi.
.lOll1l Registrar (IT), Delhi High Court with request to upload this order on the Webfiitfi
oi‘ Delhi High Court.
The Hony. Secretary, Delhi High Court Bar Association, Delhi. High C011I’ll> New Delhi‘
The Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi. _
The l-lony. Secretary, New Delhi Bar Association, Patiala I‘-louse, Ne?! D611?‘-
The Hony. Secretary, Shahdara Bar Association, KL&r_kard0'o1‘na Courts, D6 1-
The l-lony. Secretary, Rohini Courts Bar Association, Rohmi, Ne?! _D%1J11~hi
The Hony. Secretary, Dwarka Courts Bar ASSDCl.2li1OI‘l‘, Dwarka, C C '
The l-lony. Secretary, Saket Courts Bar Association, Salcet, New 6 1-
Personal file of the 0fficer(s) concerned.

AlX9i“ 
Guard File.

(Shankar 5 ngh) v
Joint Registrar (Gazette-IIB)

OFFICE or THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST) 2
TIS HAZARI counrs 1 DELHI

Nogqgag -— gs 82$"/F.5(3)/Gaz./PDJ West/2023 Dated, Delhi them//§/Ifl
Copy forwarded to :- J

l. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
2. The CMM, West District, Tis Hazari Courts, Delhi.
3. The Officer lncharge, Administration Branch, West District, Tis Hazari

Courts, Delhi.
4. The O/o CMM, West District, Tis Hazari Courts, Delhi for necessary

compliance.
5. The Branch Incharge/DDO, all Branches of West District, Tis Hazari Courts,

Delhi.
6. The Branch lncharge, Facilitation Centre, Tis Hazari Courts, Delhi.
7. The PS to Principal District & Sessions Judge, West District, Tis Hazari

Courts, Delhi
8. The Reader to Principal District & Sessions Judge, West District, Tis Hazari

Courts, Delhi
9. For uploading on LAYERS D

\_/l/6.’l5o_r uploading on centralized website through LAYERS.
11. Dealing official LAYERS seat, Tis Hazari Courts, Delhi (Room No.207).
12. The Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.

~ 9XWW *v\“\
tHemani Malhotra)

Officer lricharge (Judicial Branch)
DJ (Contimercial)-02, West Dist€lQ


